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The petition has been filed by NLC, who has prayed to exclude TPS-II

Stage Il from the purview of ABT. Shri K. Sekar, General Manager, NLC after



arguing the matter for some time sought permission to withdraw the petition with

liberty to file a fresh petition if so required.

2. In view of the prayer made, the petitioner is permitted to withdraw the
petition. Liberty is granted to the petitioner to file a fresh petition in accordance

with law, if so advised.
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